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D. Sumanjali v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 3916 
Dasari Ravikumar v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 3897 
Dasari Srihari Rao v. Mohd. Yusaf, (Lisa Gill and Challa Gunaranjan, JJ.), 2026 SCC OnLine AP 

3868 
Devireddy Kiran Reddy v. State of A.P., (Harinath N, J.), 2026 SCC OnLine AP 3926 
Dudeakula Badesavu v. State of A.P., (B.S. Bhanumathi, J.), 2026 SCC OnLine AP 3947 
East Coast Corpn. v. State of A.P., (Ninala Jayasurya, J.), 2026 SCC OnLine AP 3935 
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